I ey 3ffeor, & saEds, dees

IN THE INCOME TAX APPELLATE TRIBUNAL
‘B” BENCH, CHENNAI

AT UA.3R.TH. IV, TS & UG AT U, SOUHA, oGl LT HaHeT

BEFORE SHRI N.R.S. GANESAN, JUDICIAL MEMBER AND
SHRI S. JAYARAMAN, ACCOUNTANT MEMBER

3R 319l &./ITA Nos.2812 & 281 3/Chny/2018
fre T a¥ /Assessment Years : 1995-96 & 1996-97

The Deputy Commissioner of M/s Sastry Nuts & Plates

Income Tax, Manufacturing Pvt. Ltd.,

Central Circle — 2(2), v. No.48, Jawaharlal Nehru Salai,
Chennai - 600 034. Ekkaduthangal, Chennai - 600 097.
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e /ORDER

PER N.R.S. GANESAN, JUDICIAL MEMBER:

Both the appeals of the Revenue are directed against the
respective orders of the Commissioner of Income Tax (Appeals)-18,
Chennai, dated 28.06.2018 and pertain to assessment years 1995-

96 and 1996-97.
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2. On hearing the Ld. Departmental Representative, we find
that the tax effect in this case is less than ¥50 lakhs. The CBDT in
its Circular No.17/2019 dated 08.08.2019 increased the monetary
limit for filing appeal before this Tribunal and instructed its officers to
withdraw all the appeals pending before the ITAT where the tax
effect is less than I50 lakhs. This Tribunal is of the considered
opinion that this Circular of CBDT is binding on the officers of the
Department. Therefore, the Revenue cannot proceed further in

these appeals. Accordingly, both the appeals stand dismissed.

3. In the result, both the appeals filed by the Revenue stand

dismissed.

Order pronounced in the court on 17" October, 2019 at Chennai.

sd/- sd/-
(TH. STATHA) (TsT. 3. TH. JT01+)
(S. Jayaraman) (N.R.S. Ganesan)
o@r @e&d/Accountant Member  =a1Re de&d/Judicial Member
fl_o-léo- /Chennai,

fesIrer/Dated, the 17" October, 2019.

Kri.
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